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IN THE CENTRAL ADMINISTRATIV~ TRIBUNAL,JAIPUR BENCH 1JAIPUR. 

* * * 
Date of Decision: 29.7.1999 

OA 269/99 

Miss Snigaha Dutta a/o Shri Priyatosh Dutta~ aged 24 years. r/o 1 Gha 9. Dhola 

Bhata~ Ajmer. 
• •• Applicant 

Versus 

1. Union of India through the Secretary1 Ministry of Defence 1 New Delhi. 

2. Dy.Chief of Army Staff~ Directorate General of Military Training~ MT-15• 

General Staff Branch 1 Army Head Quarters. DHQ PO New Delhj. 

3. -Lt.Col.R.S.Jhakar 1 Principal 1 Military Schccl 1 Ajmer. 

• • • Respondents 

CORAM: 

HON'BLE MR.GOPAL KRISHNA 1 VICE CHAIRMAN 

HON'BLE MR.N.P.NAWANI 1 ADMINISTRATIVE MEMBER 

For the Applicant 

For Respondents No.1 ana 2 

For the Respondent No.3 

••~ Mr.Anant Bhandari 

Mr·.S.S.Hasan 

Mr.Jagaeep D~ankar 1 Sr.Aavocate. 

with Mr.Virenara Singh 

ORDER 

PER HON 1BLE MR.GOPAL KRISHNA 1 VICE CHAIRMAN 

Applicant 1 Miss Snigaha Dutta 1 in this application under Section 19 of 

the Admjnistrative Tribunals Act~ 1985a has assajlea the order dated l0.4.99i 

at Annexure A-1 1 by which her services on the post of Assistant Master (Fjne· 

Arts/Drawing) were no longer required in the Military Schccl 1 Ajmer. 

2. We have heard the learned counsel for the parties and have carefully gone 

through the records of the case~ 

3. During the course of arguments~ the learned counsel for the applicant aid 

not press this application on merits ana statec that the applicant shall new 

make a representation to the concerned authority in regard to her grievance. 

The learned counsel for the respondents de not object ·to such a ccuree. The 

applicant has applied afresh for the post of Aeeistant Maeter (Fine 

Arts/Drawing) pursuant to an aavertieeroent dated 23.4.99i at Annexure A-2. 

4. In the circumstances 1 ·we dispose cf the present application with a 

direction to respondent No.2 to ccnsioer the representation of the applicant 

cbjectively 1 if the saroe is made within 10 daye from the date of this order. 

~13-i-11 Applicant •s representation shall be aispcsea of by respondent Nc.2 within 10 
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daye cf Hs receipt and thereafter the selecUcn process for the pest cf 

Aesistant Master (Fine Arts/Drawing9~ if required• may take place. Nc crder as 

to ccsts. 

Lll~ C!~K~ 
(N.P.NAWANI) ( GOPAL KRISHNA) 

Arn.MEMEER VICE CHAIRLV.tAN 
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